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BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, AT PUNE

ORIGINAL APPLICATION NO. 128 of 2025

Aditya Singh Chauhan.
Petitioner

Versus

Gujarat Pollution Control Board and Others.

INOTARY]

Affidavit in Reply of Respondent No. 10

I, Manish Manilal Patel Partner of M/s Horbex
Medicines, Age: 56 years, Gender: Male, Residing
At: Flat-105, Khush Exotica, Shilp Co-op Housing
Society, Plot No-H 3120, G.I.D.C., Bharuch, the
Respondent No. 10 herein, do hereby solemnly

affirm and state that:

1. The deponent has been served with the copy

of the Captioned Memo of Original Application

- /

For HORBEX MEDICINES “od.No. |08\ [ 2096
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No. 128 of 2025. I have read the documents
annexed with the said Application. Being
conversant with the facts of the present case,

I am entitled and authorized to file the

reply.

The deponent file this reply for the purpose
of bringing material facts of the case to the
knowledge of this Hon’ble Court and I reserve
my right to file additional and further

affidavit in reply in case of necessity so

arises.

3. The answering deponent respectfully
states at the outset, by way of aforesaid
application the applicant inter-alia prays
for awarding damages cause by the deponent and
others to the environment, biodiversity,
public health and animal health and for costs

towards restoration and restitution of the

FarHORBEXJﬁEDKHNPS
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environment, biodiversity, public health and
animal health to its pristine state. In the
aforesaid application it is alleged that the
present deponent along with other industrial
units situated in Saykha Industrial Estate,
Ta: Vagra Dist.: Bharuch are discharging their
untreated effluent on open land and violating
Provisions of the Air and Water (Prevision and

control of pollution) Act.

.The answering deponent respectfully sgtates

that the allegation made against the present
deponent in paragraph No.4.F that he is
releasing contaminated liquid & effluent
outside its premised on open kutcha land
Creating ponding all around. The Industrial
liquid waste released by present deponent is
so much contaminated and toxic and it was
reported in Divya Bhaskar, daily dated

05/07/2025 and also alleged that four cattle

For HORBEX MEDICINES ’
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died after drinking the said chemical-laced
toxic effluent released by the unit which had
accumulated in adjacent areas. Adversely
affecting bio-diversity, ground water, soil

health.

.The answering deponent respectfully submits
that, by producing a newspaper article
published in Divya Bhaskar, annexed at
Annexure A-1 (Page No. 32), the applicant is
attempting to demonstrate incorrect and
misleading facts to establish that untreated
toxic influent was discharge in open land
located behind the deponent’s plot. However,
the true aﬁd correct fact is that the alleged
incident did not occur on the part of the
answering deponent. The said incident, if any,
has taken place on open land situated behind
the Plot No. C/235 and adjacent to the Plot

No. C/246, which is open low laying land and

For HORBEX MEDICHEESh
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deponent’s unit is not situated/located
adjacent to the place of incident. Therefore,
alleged allegation to discharge untreated
toxic effluent on adjacent land is not
establish/proved in any manner. Herein
Annexed and marked as Annexure-Rl is the copy
of the Google Map clearly showing location of

the plot where alleged incident took place.

-The answering deponent respectfully states

that the deponent has served with the show-
cause-notice Dated 28/05/2025 issued by
respondent No. 1 GPCB under section 33-A read
with section 25/26 of the Water (Prevision and
control of pollution) Act, 1974, the present
deponent has filed his detail reply by reply
dated 28/05/2025, wherein deponent has stated
that deponent has installed collection tank,
setting tank and treated water storage tank,

furthermore secondary units Blower for

For HORBEX MEDICIN'ES ‘
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aeration tank with diffuser, lamella
clarifiers tank, treated water storage tank,
pump for air operated diaphragm to meet the
final water norms. And also succeeded to
satisfied authority to not taken any further
action in connection with the show-cause-
notice. Herein annexed and marked as Annexure-
R2 is the copy of the detail Reply Dated

28/05/2025,

-The answering deponent respectfully states

that the deponent’s unit has been inspected
on 18/12/2025 in connection with the order
Dated 11/11/2025 passed in aforesaid O.A 128
of 2025. in reply of the aforementioned Notice
of Entry and Inspection dated 18.12.2025, the
compliance report clearly states that, as per
the CCA conditions, the  wunit’s effluent
discharge 1is carried through an overhead

pipeline fitted with a flow meter up to the

ForIFDRBEXHMEEHCﬂN?g
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CETP chamber/pumping station. This
arrangement has also been duly noted by
Respondent No. 1y 3.8, the Gujarat Pollution
Control Board (GPCB) . It is further submitted
that the alleged incident is stated to have

occurred in July 2025, at the relevant point

of time the deponent’s unit was only under

trial production. Due to certain technical

issues in the plant, regular production
commenced from September 2025, Therefore, any
allegation of effluent discharge attributable
to the deponent’s unit during the aforesaid
period is factually incorrect and not tenable.
Here in Annexed and marked as Annexure-R3 is

the copy of the reply of notice Dated

18/12/2025,

-The answering deponent respectfully states
that in connection with the order passed by

this Hon’ble Court dated 11/11/2025

For HORBEX MEDICINES
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inspection was carried out on 18/12/2025 and
after the said inspection a show-cause-notice
dated 03/01/2026 is issued against the
answering deponent, produced by the
respondent No.2 in its action taken report at
page No.99, the answering deponent has filed
his reply in connection with the aforesaid
notice and has also complied with the
direction given by respondent No.l during
visit. Herein annexed and marked as Annexure-
R4 is copy of the reply dated 15/01/2026 filed
by the present deponent providing compliance
of the direction to install flowmeter on inlet

and also produced logbook of ETP operation.

.The answering deponent most respectfully
submits that the issue of water accumulation
in the rear portion of the unit 1is
attributable to external drainage conditions

and natural topography, and not due to any

For HORBEX MEDICINES
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discharge from the deponent’s wunit. It is
submitted that a drainage pipe-line passing
opposite to the deponent’s premises was
leaking, which accumulated wastewater in the
low-lying area behind the deponent’s unit,
Upon the same being brought to the notice of
the concerned authorities, the said drainage
line has since been closed/rectified.
However, the rear portion of the deponent’s
premises remains a low-lying area, due to
which rainwater and exXternal runoff continue
to accumulate therein. It is further submitted
that the deponent has already requested the
concerned authorities to take appropriate
steps for the disposal of the wastewater and
levelling of the said area to prevent such
accumulation in future. Therefore, the said
accumulation of water cannot be attributed to
any act or omission on the part of the

answering deponent. Here in annexed and marked

For HORBEX MEDICINES
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as Annexure-R5 is the copy of the application

dated 22-12-2025 file before the Office of the

Respondent No. 3 i.e. G.I.D.C.

19, The answering deponent respectfully

submits that news article of death of the
cattle are produced by the applicant
demonstrating that the animal is died due to
the influent discharged by present deponent
but fact of the case is that during the course
of recovery of dead body for postmortem of the
cattle, local media has taken photograph of
the place of the incident, wherein deponent’s
unit is not shown, therefore, allegation level
against the deponent for discharge of
untreated effluent is not supported, the
present deponent ought not have impleaded as

party respondent in present case.

For HORBEX MEDICINES
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11. The answering deponent respectfully

E%\% states and submits that the allegations level

léﬁﬁ&ﬁl against the present deponent is not tenable
LU P

ifjéé;/ in eye of law nor Supported by any evidence

;ﬁ 1**%“:  and even action taken report is also produced

by the respondent authority. Wherein also
nothing is found on the part of answering

deponent violative of the air and water act.

IVIHVION

12. The answering deponent respectfully
states that in the facts and evidences of the
present case, the present application is
required to be dismissed with Cost qua present

deponent. -

5 fSolemnly affirmed at Ankleshwar on 11th day of
o ' April, 2026

L W For HORBEX MEDICINES
Chli%vfows) Morid

Identified by me " Partner

;;/QS\ Deponent
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Date: 28.05.2025
PCB ID: 87890

To,

Unit Head, Bharuch Division.

Gujarat Pollution Control Board,

Sector 10A, Sector 10, Gandhinagar, Gujarat 382010

SUBJECT: Reply of Show cause notice (outward no: 863968, 28/05/2025)
Ref: outward no: 863968 , 28/05/2025 |

Respected sir, |

Please refer th.e reply

Reason: Analysis Report of final treated wastewater hbiding]disposal tank of ETP shows higher
value of parameter COD: 4809 mg/L & NH3-N: 305:2 mg/L than the permissible value.

Geply: In existing ETP, we have installed Collection'cum Neutralisation tank, Settling tank and
treated water storage tank. Now we have installed following secondary treatment units to meet
the final treated waste water norms.)

Sr. No. | Treatment unit {~Capacity-— | Nos.
U 1 Blower for Aeration Tank with Diffuser . | 55m?/hr | 2 nos
2 Lamella Clarifiers Tank = = 5KL 1 nos
3 Treated Water Storage Tank SKL | 3nos
4 Pump For Air Operated Diaphragm -- 2 nos
(AOD)
Please consider our reply and we kindly request to not initiate any stringent action towards our
unit.
Thanking you,

Yours sincerefjor HORBEX MEDICINES
M/s. HORBEX MEDICIN E‘A_}?Eg' f

Authorised Signatory

Enclose: Show Cause Notice ( outward no: 863968 , 28/05/2025)

A. Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 02/06/2025 13:54:12 from IP No: 150.129.164.21 1.
B. 87890-HORBEX MEDICINES accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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Annexure 1: ETP unit Photograph

Lamella Clarifiers Tank

A. Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 02/06/2025 13:54:12 from IP No: 150.1 29.164.211.
B. 87890-HORBEX MEDICINES accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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A 2

Blower for Aeratiq'r_l‘T‘a_nk with Diffuser

Treated Water Storage Tank

A. Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 02/06/2025 13:54:12 from IP No: 150.129.164.211.
B. 87890-HORBEX MEDICINES accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.
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Gujarat Pollution Control Board

SHOW CAUSE NOTICE Paryavaran Bhavan, Sector-10/A,

—_——r . T Gandhinagar - 382010

S PCBID:[ 87890 | -

_ (079) 2323 2152
-~ Legal ID L 78042 I Website: www.gpcb.gov.in

https://gpcbxgn.gujarat.gov.in

ACT : Water Show Cause Notice DATE : 28/05/2025

WHEREAS, the Officials of the Gujarat Pollution Control Board (hereinafter referred to as the Board, in short),
conducted inspection on 24/01/2025 in order to verify the statements made by you in your application for Consent to
Operate under the Water Act/ to ascertain the Compliances of Conditions specified in Consent Order.

WHEREAS during the inspection it was observed that:-

Reason :
1) Analysis Report of final treated wastewater holding/disposal tank of ETP shows higher value of parameter COD:
4809 mg/L & NH3-N: 305.2 mg/L than the permissible value.

OW THEREFORE, in exercise of the powers vested with this Board

nder Section 33(A) read with section 25/26 of the Water(Prevention and Control of Pollution) Act, 1974
notice is hereby served on you, to show cause within 15 days from the date of receipt of this show cause notice in
view of the non compliance observed above and why legal action should not be initiated as per the provision of the
Acts which may include rejection of your application and suspension/ closure of your unit.

For and on behalf of
Gujarat Pollution Control Board

e
M. R. Macwana, SEE

NO : SCN 2 202

HORBEX MEDICINES,

Plot No. C-236, GIDC Ind Estate,
SAYAKHA , TAL : VAGRA 392140,
SAYAKHA,

Dist : Bharuch, Tal : Vagra, SIDC : Saykha
Phone : 0000000

COPY TO :-
The RO Head(P.C.B.), Bharuch

With a request to carryout monitoring and send the detailed I.R. & A.R. for the sample collected to this office
immediately.

Printed On : 28/05/2025 1 - Through XGN N
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To, \ ’5 DATE: -22/12/2025
The Regional Officer M\?— 0&55
Regional Office ; ,\t,,%
Gujarat Pollution Control Board R QO NS
Bharuch . @\?é\ }:@ ot . Q’P’BJ\O 1
QIR viet W 4ed

Subject: Reply to Notice of Entry & Inspection daﬁ&%ﬁ‘lﬂ%zs Compliance Report (PCB ID-87890)
c2®
Respected Sir,

)
YEL ooR 1:-

ol WU wRlelelle] 3 AlFlul 18/12/2025 olt A% U 80 &l WHIRA AsHoll YESlcl Hopeb.NGT
A8 0A/128/2025 AW 11/11/2025 ol Befrititotni et &cll B 23 2 30 g2l otel He &
ol Aetl BefitiieHl uUR oA oo YeUR wQueiel WA A .

1, UHRL AsHA CCA AlFW 12/6/2025 oll A% HUAA B Ul 200 6l CCA YHIA MR AsHoll Az
cle? (3% U IRl AsH GlRL CETP CHEMBER URIDL R3tet Yl W etz 35 et 5l 22 Wl
Brus’ cletml Rt B. B auu sl yeusid eMaltel ot e B,

2, Honeb.NGT 082e{l 81Ul usll gil A HAA B BHl wUHIRA N5HA GeAr D Rl A U8
A B 5105 WA CCA 12/6/2025 ol Ao HAA A £AR2Ulel WHIRL AsH &2 glAA Geuleat 213
5 URL Welloz i §L80L ol YoAM Aaell R AsHul Geuteetoll B2l A 21042 202y 8l A3
UAA B. AR B s AUHL AL Uzelloll GeAU 53¢ B Q el 202U Hi KA B, Ne@ ¥ 22
AsHHL glacd Galleet A & A eRAlotoll L UeltHl MR AsHof ot £20AA B, e GURic
63J98 WURHL U2elloll N A3t tlctlelell HIZ BHIRL D5Hell ollrtoll GUoL 2AA B, A UL LUl
GuAA A B. Al WA UZollRAR AR WHRL AsHoj 2 ealadl AU ALY 53 & Boll BUEUR Uel]
AU 3 A Aot UR LA ¥ MR AsHef ot WLEL AQ 2 teetl WD V3 D,

3, AHERL AsHoll wWvnell eitol G oflustcudl Alaiell Ama g6t s Gurel ctatum&maau,_
Gagtenon ewol vell wigll 1ML AsH wdell wonell ewol Ml W daGuem GIDC o{l
USG5 et B AHR Aol Asell ARAL oityy uell W5 USA 2HRA Asuell UBA %

o2]12)es

Post Reeeive
-mimt Pollution Cont*ol Boam

aykha GIDC, Ta: Vagara, Dist: "aruch GUjarat 397140
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& Boll g 200 g1 Ul et HMs A puusdldll A 3¢, dtiAML WUHIRL AsH gl Husdll
A Aol QL AMAAHL AW 1471072025 ol A% 52 B. RUE DAUBSI 62U A FaA%¥ AETetal it
5cll A Wl ulald ol AR B. ASIAl ML QL 53¢ Az UL L WA SRl 53R ¢l

4, WHIRL ASH gl HIEH AGRIALDS WS of Geuleot 23 53 Fuiall dlsnd Aecle? o AUMRA AsH
gL gleNee 53 clgot szt ol Ratetdi 9Ullull ot R yovot Slrued saudi 2 8.

gsoion 2:-
U 3 ofl YUl vofR AN SEUloll et el ugl sl Hle? cdudll e85y
HEL oloR 3:-

Aoct? Qllctelle] 3 SEUL Ut 2l [Qo1Al AustHl AVAL &elt, U Atuell Yol AR
AU AdLYs clettdl A A 2818 vl

YEL ololR 4:-

Ul wRllelclle] ¥ Sl 1R ABAAA Bosoll se2s2otoll s wuu 8 ol Yeusid 20t
glall HA B, Al U slloll QU AUGUR Sorgselotoll S0 Yol ud U auu sl A yrra wd

@' 539

YEL dolR 5:-

Wocld U 3{l A vRucale] ¥, vu 8l ol Yeusid €20 SEUL 2o80] 5022520t 513 WY 6. 205
U Z2s Wil ol sHoweR{l 2R3 W2 wetlcl 26U 1A A,

¥, Plot.No.: /236, Saykha GIDC, Ta: Vagara, Dist: Bharuch, Gujarat-392140 '@ jro [ mau!com
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Y&l oolR 6:-
1. Production Data: (Name of Product: Micro Crystalline Cellulose Powder)
Month Production Water Effluent Dis | Haz. Waste
i /Sales consumption |/ Month KL | Kg/ Month
MT /Month KL
‘Sep-2025 49,960 133 69.7 57
Oct-2025 27.050 397 165 117
. Nov-2025 54.550 466 170 126
YEL ool 7:-

a1y 30l A seuacle] 3, WML Asell wenell city 3 Pl el wisL U well ekl 2:% 8. d
Lol vledl A5 dul vegoley oll ool scll oflugl clell dlauell 2oyl dat As Gul cRuULe
£a@auel well vt AsHoll Ratet Wl iRl AsHoll Wil AL %HL A B, deGURid
w12l Dgrell Asoll ARA ologl A BB ol 2s0U1Bos FA% Afotoll oMl Are
Q2 G2l ATA IR AsHoll GUyHL ABA WAl (UGN AHL %] &cf. B ML G
oA AR ML Gl sctt HBBLR0 sl A oltl s B. U udal A wiell Rl AsHoll
Wl WISLHL %L AU & dEGURIA 2 gL YUBSI{lA Q2R slRL L 53¢ ¥ wHIRL WsHoll

oot «laeietot el A Ul Adet sARA uHaR 5A ¥ Rl sdla Al wellsll erRial w o8l Boll
wsl L WD Astel set B vugfL Tuxl2 ugl o ERGAIGA @.z,q\y@,a'\, ) &a%’l_m\vaz\\z
adbl 2211912095 ot QT UBL U Gl AFL G, T2 2

Thank you. &-\\ét’L t S QatunetL SRe

Your faithfully

A\

o exm _OCQII@ghaH—.;qmu.fﬁ
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To,

The Regional Officer

Regional Office

Gujarat Pollution Control Board
Bharuch

Date: 22/12/2025

Subject: Reply to Notice of Entry & Inspection dated 18/12/2025 and
Compliance Report (PCB ID: 87890)

Respected Sir,

Point No. 1:

With reference to the visit carried out by your officer on 18/12/2025
pursuant to the proceedings before the Hon’ble NGT in Original
Application No. 128 of 2025 dated 11/11/2025, we respectfully submit
the following:

1 Our unit has obtained CCA dated 12/06/2025 As per CCA

conditions, the effluent generated from our unit is discharged
through a pipeline up to the CETP chamber pumping station, and a
flow meter is installed in the discharge line. The same was noted

during your visit.

. Copy of the order of Hon'ble NGT served upon us and we are

shock due to our unit's name mentioned in said order, our unit has
obtained CCA dated 12/06/2025 during that period our plant
started trial production but due to some problem in drawing we
started process of production from September 2025.However, the
said incident mentioned in the newspaper which was occurred in
July 2025 and during that period our plant was on trial production
but somehow our unit name has been mentioned in said incident.
Furthermore, to show the location of the said incident in the
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newspaper they used our unit's name. it was shocking for us.
Along with this we are hereby annexed map which show location
of our unit and place of incident by way of that you know very
clearly that our unit has been incorrectly involved with said
incident.

3. Back side of our unit is low-lying area therefore in monsoon from
road and from the higher elevated portions of the adjoining lands
water was accumulating back side of our plant. Furthermore,
underground line of GIDC which is passing from the opposite side
of our plant and the same was overflowing and accumulating back
side of our plant. We are known about that accumulation
pursuance to that we so many time verbally informed G.I.D.C.,
furthermore we informed G.I.D.C in written dated
14/10/2025.However, the same line has been seal/rectified by
G.1D.C. and after that water accumulation has been stooped and
we are hereby attached the letter given to G.I. D.C.

4. Our unit has started production of Micro cellulose powder from
which the waste water generated is treated by our unit and is
discharged through a pipeline to the pumping station as per the
rules of the GPCB.

Point No.2:

1. As per the instruction of yours we will install flow meter in ETP inlet
line.

Point No.3:

1. In this regard informing you that we are writing information about
the ETP operation in book but pursuance to the instruction we will
maintain ETP logbook and keep the record accordingly.

Point No.4:

1. In this regard informing you that construction work for install
additional ETP tank has been ongoing which was also observed by
you and the same work has been completed as per you instruction
we will inform to you with evidence.
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1. In this regard we are informing you that whenever you visited
during that time construction of ETP tank is ongoing, we are
installing the same for emergency storage of treated water.

Point No.6:
1. Production Date: (Name of product: Micro Crystalline Cellulose
Powder)
Month Production/sales | Water Effluent Haz.
MT consumption/ | Dis/Month | Waste
Month KI KL kag/Month
Sep-2025 49.960 133 69.7 o
Oct-2025 27.050 397 165 117
Nov-2025 54,550 466 170 126
Point No.7:

1. In this regard, we would like to inform you that the rear side of our

unit, where water accumulates in the form of a large pit, is
comparatively low-lying than the adjacent plots. During the rainy
season as well as due to runoff from the road, water flows along
the wall of our plant and accumulates at the rear side of our unit.
Furthermore, on the opposite side of our plant, wastewater was
overflowing from the G.I.D.C. underground drainage chamber, and
the same wastewater used to flow towards our unit and, due to the
low-lying area, accumulate at the rear side of our plant. We had
submitted a written request to G.I.D.C., upon which they have
sealed the said chamber however, earlier such wastewater used to
accumulate rear side of our unit. Further, we have informed
G.1.D.C. through a letter to level the low-lying area behind our unit
so that water does not accumulate there, and a copy of the said
letter is attached herewith. After your visit, we again requested
G.I.D.C. by way of a letter dated 22/12/2025, which is also

attached herewith.

Thank you.

Your Faithfully

Manish patel

M/S Horbex Medicines
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To, 14-10-2025
The Manager, ‘
G.1.D.C Drainage office

Bharuch, >

Attn: - Mr. Sailesh Bhai

SUBJECT: - 9. 218.81. L %oll 3o Aaoaz/ctigson ASUAS ot i Qe worey Qe @eidl.

AUUBA wRuetelle) 3 ] M/s HORBEX MEDICINES, C/236 luul R A (Yeilg(2l YUef
MR Y 2 Asuoll Are D22 ofl W2 25 ol A Wdlal Ratet iz Yell salsatet U wny
udell 531 R B, UN w1 NAsny aRL A Ul Rt wi 2zl AsHe] Az Q22 uol umasl] B
53 e BA . olly iy 30 WALl WA B 3 w2l Asuoll Asell WRel] WY UR usdlal o)
%ell 3% VtR7eu8et wdet 8. ugu wnall Wer Al wzu 52 B, wa A Ak dlz? Warsdl 4y
UHE oty R Aewell As Gue AR wHRA Aol s1]s Reauet ol wstzol oy Ul A Qe
Alsefla wesnof ousy A vieell ellugieuodl aoey letell A wistMi a2 B, Boy @R 2R dEAs
Ul 2¥ct D.auell wusl A RHAR 3 A DBl el A ez /cuger sl DA llet s2a0q
WAL Bl A A2 2z Waesell 22 UHRL AsH U A5l s wa gl

AU 2l A w0 58N Gl B_muw{laﬂ oll oll Va2 et 2w ol eword Dusdlal aa flet
SREUM WA UA Qe s2el MBoll UoL Ay @i,

ULl [Qaty

M/s HORBEX MEDICINES
SAYKHA GIDC Resobed Posk .
¢¥R6¢093 95 Oate: 1€ | 1o L




137

HORBEX

MEDICINES
Dated: 14/10/2025

To,

The Manager,

G.1.D.C Drainage office
Bharuch

Respected Sir,
Attn: - Mr. Sailesh Bhai

Subject: Requesting to take emergency steps to close/rectified old drainage
chamber/line belonging to GIDC.

Itis respectfully informed you that as per your suggestion, our M/S horbex
medicines situated at plot No. C/236, saykha, we connected overhead line of
waste water of our plot with C pumping station chamber a long time ago. And
we used to discharge waste water of our plant through C pumping station since
then. We further inform you that old drainage chamber/line of G.I.D.C is located
opposite side of our plant. Which is leaking/overflowing since long time. The
same waste water is passing from the road towards our plant due to slop and
passes outside the compound wall and accumulate on the back side of our plant
and due to low-lying area the same accumulate in the pothole. Due to that we
are facing difficulties. We are requesting you to seal permanently the old
drainage chamber/line so that the waste water won’t overflow and not

accumulate back side of our plant.

Requesting you to take appropriate steps to seal the old chamber of
G.I.D.C and level the same law-lying area of G.I.D.C.

Your trustworthy,
Manish Patel

M/S Horbex Medicines
Saykha GIDC
9426807376
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To,
The Manager,

G.1.D.C Drainage office
Bharuch.

22-12-2025

Ulotella wides]),
Attn: - Mr. Saliesh Bhai

SUBJECT: - 3121 AsHell Wen ol &l wioll oltolet,

Ausllel ovRueteto) ¥ 2008l M/s HORBEX MEDICINES, C/236 dlaul A auusla ctdlw 1¥/90,2y
WA U RUAG A AefUR WUHRL AsHoll Wiied] Ay uell .28l ofl oell 38R0/ cuiEset WA
el Quiell ollsng A well 22l Asuoll WO wWisl Ui U AU sl Gl QA agell 33&%
WA oly 58 et 53 B.URG WML AsMoll el eyol clagad 8. wua aui well el
B ofluglenon auow UGl eRtd Slatell wn Asu DUl s ol show cause Al UAA
B.aell 200 2y 31 A Reldl 589 Gl 3 UHRL AsHotl WHGetl ol ¢RAA welell Ao 43

@Rstet 58 5ol wiell of etz A M2 A wISLElll eldl A Han 524) 3 Rl A el Wi cRuULE £
el well of erRiL

M/S HORBEX MEDICINES
SAYKHA GIDC
9426807376

Il;e'ceivmzl Post
ate: L]{ b(

Reg!stry Branch
GIDC Bharuch
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Dated: 22/12/2025

To,

The Manager,

G.1.D.C Drainage office
Bharuch

Respected Sir,
Attn: - Mr. Sailesh Bhai
Subject: Regarding water accumulation behind our Unit.

Informing you that our plant M/S Horbex Medicines situated at C/236
saykha, by later dated 14/10/2025 we informed you that old Drainage/line is
passing from opposite side of our plant and all waste water was accumulated in
the pothole behind our plant. The same old drainage chamber was sealed but
back side of our plant is low-lying area therefore waste water has been
accumulated therein. Due to accumulation of waste water in the said low-lying
plot, show cause notice is served upon us by G.P.C.B. That’s why we are
requesting you to take appropriate steps for the disposal of waste water and to
level the porthole so that even rain water also not accumulate on said low lying

area.
Your trustworthy,

Manish Patel
M/S Horbex Medicines
Saykha GIDC
9426807376
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Last 3 Months Hazardous waste(kg)
month opeing stock generation disp. closing stock
Sep-25 160 57 0 217
Oct-25 217 117 0 334
Nov-25 334 126 460
0
For HORBEX MEDICINES
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8 Plot.No.: €236, Saykha GIDC, Ta: Vagara, Dist: Bharuch, Gujarat.-392140

To, DATE: -15/01/2026

The Regional Officer

Regional Office

Gujarat Pollution Control Board
Bharuch

Hiellla desll,

SUBJECT: - Reply TO SHOW CAUSE Notice on dated 09-01-2026 (PCB ID-87890).
HEL oolR 1:- WY 3l A wRUaalle] 3, WHRL AsHell Wesnell citey 3 BHi 2t wWist @3y

Rl ®RA2A 23 B. A oL Aot AS Al g%y ol ¥l 5l ollutel el Aledl
Ayl dat As Guell crule eMautet wiell wHl AsHell R aid wdel wHzl
UAsHoll WNAl CUIHL WML WA B, AEGURIA WHRL AsHall Asell AR clorui WA
DUBI oll 2isAUEes A% AStoll szl Aze A2 WEHAL USA WL W5 Holl
Ml agR wenelt olugtattan oMl ¥d od. B 2 sl PSR ARAH] el
1¥/10/20U A 5l VUSSR @l A oltl 53 B. U3 Udetl A ULl R RAsHell
WEetl WILSIHL ML A 8. AEBURIA UM glRl DAMBII{A A2 slRl HEL 53 ¥ WHIRL
AsHell wonetl dlaglaton et A ugl Ada s3a aHg: 5 3 Rl 53 @l welsd
GRA &l ASl Boll U AL WA AL 53 B, AUl Qofle uedl ueeue Buusdll A
sl wey A% AW 22/12/205 ol A% UG UA cullA 20l 3¢ B, ® L WD wRe

8.% viue(l ez,

HEL ololR 2:- e BUS(A etlaclle] 5 200A ETP Soide Hi scll Hl2r @oucl e B
Foll WUR Gl YA ual Sl AU %Y s B,

HEL ololR 3:-uecld wWUSA wotlciclle] 3 WA ETP Aldiys olott(Q (BAE 8 Boll IR ¢fct
YA AUA $lEl WA %Y 53 V.

3 |
\.DUL/)m?A" O(_J V()r'""w’l_'_\. f N
A ‘I e OU -, =~

© horbexmicrocell@gmail.com  (® +31 94268 07376
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Horbex Medicines
Date: 15/01/2026

To,

The Regional Officer

Regional Office

Guijarat Pollution Control Board
Bharuch

Respected Sir,

Subject: Reply to Show cause Notice on dated 09/01/2026 (PCB ID:
87890)

Point No. 1:

1. We are informing you that, water has been accumulate in the rear
side of our plant in form of large pits, is comparatively low-lying
than the adjacent plots. During the rainy season as well as due to
runoff from the road, water flows along the wall of our plant and
accumulates at the rear side of our unit. We requested G.1.D.C by
way of letter dated 14/10/2025, We had submitted a written
request dated 14/10/2025 to G.1.D.C., upon which they have
sealed the said chamber however, earlier such wastewater used to
accumulate in the rear side of our unit. Further, we have informed
G.1.D.C. through a letter to level the low-lying area behind our unit
so that water does not accumulate there, and a copy of the said
letter is attached herewith. After your visit, we again requested
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G.I.D.C. by way of a letter dated 22/12/2025, which is also

attached herewith.

Point No.2:

1. We are informing you that we have installed flow meter in ETP inlet

and we produced photo as evidence/proof.

Point No. 3:

1. We are informing you that we have prepared the ETP logbook, and
the supporting proof along with photographs have been produced

herewith.

Your Faithfully
Manish Patel
M/S Horbex Medicines
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e 14-10-2025
The Manager,

G.1.D.C Drainage office

Bharuch.

Mietefla dedsll,

Attn: - Mr. Sailesh Bhai

SUBJECT: - 9. UB.8L. ¥l %ol 3o a2 /ct185o AUB@s ot 2a dal wore ey ReAdl

AR rguetaitef 3 2y M/S HORBEX MEDICINES, C/236 laluil R u(Ustigia| Yot
YN YU UHRL Asuofl Are 2 ofl W 35 ctdel L Wllol Ratet A yull sA5901 Uy
uget 58 Rt B, uA w2l NAsn GRL AL Wlol Ratet 1 w2 A

53 e BA . olly 2y 5 A WQUACHL A B ¥ wnIRl Askel]
%ol § Vtzscuset wAW B, 3 URU MU AR 5 L2 5
UHA oty 2z Acuell As Guz w20 AUUR Aol 53105 R e
> Asofl wwsnell ousy A vicell oflaurerell oy Aeuall A wistu
uB et Buuell wusl A ReAR ¥ A sl ¥ell & Az /e
WA Y Rell A A Qer sl wall il Ay wdel Alsefla

(5L
SHof AR e ugu anadl] Reyy
Asoll wRell ouyy U2 ugdlal of
8. ud QA Qe e? wazsd w4
ol wtstRell oty ol Az Qa2

FHL AU B, Botl @R w1 By
ot A st200l Q2Q et 5200
BN o2l ol .

AU 3l A wRe 5AR GIA 3 putsdlall ofl ol Nz aa 2 oflaugtatn eyl

A DUBNA a2 dot
l‘ S WA UA A s WBell Wdlcll Acyl QAR

Ul [ty

MANGS

M/S H MEDICINES

SAYKHA GIDC Recelved Post
€¥R5¢093 95 e
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e
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Reglstry Branch
GIDC Bharuch
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HORBEX

MEDICINES
Dated: 14/10/2025

To,

The Manager,

G.l.D.C Drainage office
Bharuch

Respected Sir,
Attn: - Mr. Sailesh Bhai

Subject: Requesting to take emergency steps to close/rectified old drainage
chamber/line belonging to GIDC.

Itis respectfully informed you that as per your suggestion, our M/S horbex
medicines situated at plot No. C/236, saykha, we connected overhead line of
waste water of our plot with C pumping station chamber a long time ago. And
we used to discharge waste water of our plant through C pumping station since
then. We further inform you that old drainage chamber/line of G.1.D.C is located
opposite side of our plant. Which is leaking/overflowing since long time. The
same waste water is passing from the road towards our plant due to slop and
passes outside the compound wall and accumulate on the back side of our plant
and due to low-lying area the same accumulate in the pothole. Due to that we
are facing difficulties. We are requesting you to seal permanently the old
drainage chamber/line so that the waste water won’t overflow and not

accumulate back side of our plant.

Requesting you to take appropriate steps to seal the old chamber of
G.1.D.C and level the same law-lying area of G.I.D.C.

Your trustworthy,
Manish Patel

M/S Horbex Medicines
Saykha GIDC
9426807376
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To, 22-12-2025
The Manager,

G.L.D.C Drainage office

Bharuch.

Hioto{la wdesll,
Attn: - Mr, Sailesh Bhai

SUBJECT: - 1HIRL AsHo(l wevn ol actt Wl clioiel.

sl ¥Ruelcle] ¥ wHE| M/s HORBEX MEDICINES, C/236 2wl B wWusla ddlw 1¥/90,/24
ol WA ML 9RUAe A AR wHR Aol Aol oty uell . 214LSLall ol ogoll 3oy /cltsot 2
el Auiell ollsng Qe well 2o Asnell Wesn wist 1 aq ed.uid sl gt A el 3w
WARA ol 5 ol st DU Wit Asmell wWonel ewor Aaueicud B, wuA Aui uell eAe
B.au oflaugiaton et well el Aewell 2042 AsHA HUlloll d2s ol show cause Al HA
Bl 200 2wy sl A @eidl sAA A 3 sl Asuall Wsnel ool @2 wglell Qo {la
Rsiet 541 sdlell wiell ot et A 2 QA wistauon eldt A ¥Han 52 3 el A ool 1 AR uLE £R12llat
ugl well of M2,

M/$ HORBEX MEDICINES
SAYKHA GIDC
9426807376
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9. PlotNo.: C1236, Saykha GIDC, Ta: Vagara, Dist: Bharuch, Gujarat.-352140 “* @ horbeximicroceli@gmailicom . (8 491 94268 07376



148

HORBEX
MEDICINES

Dated: 22/12/2025

To,

The Manager,

G.1.D.C Drainage office
Bharuch

Respected Sir,
Attn: - Mr. Sailesh Bhai
Subject: Regarding water accumulation behind our Unit.

Informing you that our plant M/S Horbex Medicines situated at C/236
saykha, by later dated 14/10/2025 we informed you that old Drainage/line is
passing from opposite side of our plant and all waste water was accumulated in
the pothole behind our plant. The same old drainage chamber was sealed but
back side of our plant is low-lying area therefore waste water has been
accumulated therein. Due to accumulation of waste water in the said low-lying
plot, show cause notice is served upon us by G.P.C.B. That's why we are
requesting you to take appropriate steps for the disposal of waste water and to
level the porthole so that even rain water also not accumulate on said low lying

area.
Your trustworthy,

Manish Patel
M/S Horbex Medicines
Saykha GIDC
9426807376
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To,

The Manager,

G.1.D.C Drainage office
Bharuch.

22-12-2025

Hiote(lat wdosl],
Attn: - Mr. Sailesh Bhai

. SUBJECT: - M1l AsHell Wwesm ML Uil Wl olold,

wuslR wauciclts) ¥ AL M/S HORBEX MEDICINES, C/236 vl A uusllal ikl 1¥/10/:4
ol U2 Hi RUAA A el WML AsHell ARl oty uell 2.2l ol el Foaew/cuset uacl
scll Auiell ollsad Az well L AsHell wesa wist Ul ML ud scfauu sl sl A ell Foass
WARA ot 53 et 52t DU MR AsHelt Weonadl eldl ol 8. ua axl well e
Dl oflueenal el well td Aatell v Asual HURMLl s Ul show cause AU HAA
Datell 200 Wy 80 A RQoicdl s9RA GlA ¥ 2Rl AsHell Wnell ol oA Wl A fd

st 591 sdlell wgll of @A A HEB A visletol ool A yuan <l 3 Rl & ML HL cRULE €12l
ugl uiell ot erRlL, ' ‘

M/S HORBEX MEDICINES
SAYKHA GIDC
9426807376

ge‘celved Ppst
ate: LLﬁ L{

Registry Branch
GIDC Bharuch

Plot.No.: 0!236 Séy!(.ﬁé_GIDC,éz Vagara, Dist: Bharucih{ Gajarat%ﬁ#ﬂ _'3 o @he&exm:croceﬂ :
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Dated: 22/12/2025

To,

The Manager,

G.l.D.C Drainage office
Bharuch

Respected Sir,
Attn: - Mr. Sailesh Bhai
Subject: Regarding water accumulation behind our Unit.

Informing you that our plant M/S Horbex Medicines situated at C/236
saykha, by later dated 14/10/2025 we informed you that old Drainage/line is
passing from opposite side of our plant and all waste water was accumulated in
the pothole behind our plant. The same old drainage chamber was sealed but
back side of our plant is low-lying area therefore waste water has been
accumulated therein. Due to accumulation of waste water in the said low-lying
plot, show cause notice is served upon us by G.P.C.B. That’s why we are
requesting you to take appropriate steps for the disposal of waste water and to
level the porthole so that even rain water also not accumulate on said low lying

area.
Your trustworthy,

Manish Patel
M/S Horbex Medicines
Saykha GIDC
9426807376



